MEGHALAYA LEGISLATIVE ASSEMBLY

BULLETIN PART -1
THURSDAY, 7" MARCH, 2013.
SPECIAL SESSION

The House met at 10 a.m. with Shri Rowell Lyngdoh, Hon’ble Protem Speaker in the

Chair and transacted business till 11:35 a.m.

1
2.

National Anthem.

The Secretary placed on the Table of the House the Election Commission’s
Notification No0.308/MEG-LA/2013, Dated 1% March, 2013, Constitution the 9"
Meghalaya Legidlative Assembly.

Secretary read the Order of the Governor appointing Shri Rowell Lyngdoh, MLA as
Protem Speaker under Clause (1) of Article 180, and also to be the person before whom
the elected Members of the Assembly shall make ad Subscribe Oath or Affirmation as
required under Article 188 of the Constitution of India.

One minute silence was observed to mark the solemnity of the Constitution of the New
House.

Subscribing of Oath or Affirmation by Hon’ble Members:

The following Members took Oath/ Affirmation:

Dr. Mukul Sangma.

Shri Sniawbhalang Dhar

Shri Roytre Christopher Laloo

Shri Comingone Y mbon

Robinus Syngkon

Shri Hopeful Bamon

Shri Justine Dkhar

Shri Stephanson Mukhim

Shri Julius Kitbok Dorphang

10. Dr. D. D. Lapang

11. Shri Lamboklang Mylliem

12. Dr. Celestine Lyngdoh
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13. Shri David A Nongrum

14. Shri A. L. Hek

15. Shri Embhahlang Syiemlieh
16. Smti. Mazel Ampareen Lyngdoh
17. Smti. Roshan Warjri

18. Shri Paul Lyngdoh

19. Shri Sanbor Shullai

20. Shri Ronnie V. Lyngdoh

21. Shri Jemino Mawthoh

22. Shri Ardent Miller Basiawmoit
23. Shri H. Donkupar R. Lyngdoh
24. Shri Kennedy Cornelius Khyriem
25. Shri Pynshngainlang Syiem
26. Dr. Donkupar Roy

27. Shri Prestone Tynsong

28. Shri Titosstarsell Chyne

29. Shri Remington Pyngrope

30. Shri Methbah Lyngdoh

31. Shri Brolding Nongsigj

32. Shri Hopingstone Lyngdoh
33. Shri Phlastingwell Pangniang
34. Shri Witting Mawsor

35. Shri Martin M. Danggo

36. Shri Cherak Momin

37. Shri Marthon Sangma

38. Shri Salseng C. Marak

39. Shri Brigady Marak

40. Shri Nihim D. Shira

41. Shri Sengnam Marak

42. Smti Deborah C. Marak

43. Shri Limison D. Sangma



44. Shri Michael T. Sangma
45, Shri Abu Taher Monal
46. Shri Ashahel D. Shira
47. Shri Clement Marak
48. Shri James Pangsang Kongkal Sangma
49. shri Noverfield R. Marak
50. Shri John Leslee K. Sangma
51. Shri Zenith M. Sangma
52. Smti. Dikkanchi D. Shira
53. Shri Winnerson D Sangma
54. Shri Saleng A Sangma
55. Shri Kenethson R. Sangma
56. Shri Rophul S. Marak
57. Shri Clifford Marak
58. Shri Samuel M. Sangma
TOTAL : 58
After all the Members have taken Oath or Affirmation, the Hon’ble Protem Speaker
informed the
House that any Member who could not take Oath today can take Oath later in the
Office Chamber of the
Hon’ble Speaker or in the House.
6. Adjournment:

As there was no more Business to be transacted for the day, the House was adjourned till
10 am. on Monday, the 11" March, 2013.

Dated Shillong, Comm. & Secretary,
the 7" March, 2013. M eghalaya L egislative Assembly.



